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e ~ arrived at were valid, why 
were the prosecutions not launched 
against those concerns? I want a 
reply to that. 

RAO BIRENDRA SINGH: The 
matter is not confusing at all as the 
hon Member would understand. 
The requirement of taking samples 
for the purpose of prosecutlon, under 
the Act is that the samples have to 
be taken in the presence of certain 
witnesses. The atticers of the Depart-
~  fOr the enforcement of the J\ct 
in the State have also to accompany-
the sample takini team. The police 
personnel also are required to be 
with them. These e ~ were ap-
pointed only for the purpose of know· 
ing the present status of quality COll-
trol in various parts of the country. 
Our purpose was lIlot to catch hold 
of the people who were indulging in 
mal-practices ,but to find out what 
was the situation prevailing and how 
it could be improved. In all the cases 
where legal formalities have been 
met, We have reported to the State 
Governments the facts about ~  

sample wherever it has been analysed 
and, we hOPe the State Gover.nments 
will take action in the matter of pro-
secutjon. ' 

SHRI RAM SINGH YADAV: Se-
condly t the reply given by the hl)n. 
Minister to part (b) of my Question 
is incomplete. The question is: 

C'(b) whether Ministry of Agri-
culture or any State Government 
have provided a laboratory for test-
ing pesticides which are used for 
protection of plants and crops in 
the country"; 

The reply is: 

"Yes, Sir." 

That is the only reply given. I W!ln-
ted to know whether laboratories 
have been set up by the Governmaont 
of India and whether all the States 
and Union Territories have also set up 
laboratories far testinl pesticides. 
The reply is incomplete. WilI the 

hon. Mini8ter tell us u 10 how many 
States and ~ Territories have set 
up laboratories to test pesticides the 
spurious pesticides which have caus-
ed crores of rupees losa to the far-
mers of this country? 

RAO BIRENDRA SINGHl Sir, 
as you rightly remarked, a lot of dia-
cussion has taken place on the Call-
ing Attention motion and I have gIv-
en replies to almost aU theSe q ues-
tions. If the hon. Member wants to 
know again, I say, there are 26 labo-
ratories set up by the states in India. 
There are 3 laboratories set up by 
the Government of India. Five more 
laboratories are proposed to be set 
up by the Government in different 
regions. We also want to set up 
regional stations for ~ e 

check in various States. The total 
capacity in all these 26 laboratories 
and 3 Central laboratories in the 
country today tor analYsing samilies 
is, 32,000 samples. Actually what has 
been provided aa a rule is that one 
sample per tonne of pesticides/insec-
ticides used in the country shall be 
analysed. So far we do not have the 
required capacity. I have also stated 
that certain States have not set up 
~~  laboratory. Certain States have 
not taken any sample during the last 
2-3 years. I gave figures for 1979-80. 
When I said that very few samples 
were analysed and very few prosecu .. 
tions were launched, that was during 
the period of the previous regime. 
But now we want to streamline the 
whole system of controlling the qua-
lity of this important item used by 
OUr farmers. 

Irrigation projects afteeted by short 
SUPPly of bulldlnf materJa). 

+ 
*107. SHRI P. RAJAGOPAL 

NAIDU: 

,smh DHARAMBIR SINHA: 
Will the Minister of IRRIGATION 
be pleased to lay a statement show-
ing: 

(a) whether it is a fact that a 
shortfall in the suppl)' of buUding 
materials bas adversely a1!ected a 



large number of irrigation projects 
all over the coaDtry; 

(b) if so, the steps proposed by the 
Government to rectifY the sitauUOll 
and complete the projects under 
construction; and 

(c) how many projects were atrec-
~ed and the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF IRRIGATION 
(SHRI Z. R. ANSARI): (a) Yes, Sir. 

(b) Shortfall has ben maily with 
regard to Cement and Coal. The 
Central Govennment has assigned 
priority to reqUirements of Irrigation 
and Power Sector in regard to 
Cement and Coal. So far as Cereent 
is concerned, there is an acute coun-
try-wide shortage. The minimum re-
quirements for inigation projects are 
screened in the Central Water Com-
mission and allocations of Cement ·!l'C 
being made on the basis of this 
screening. However, the actual £up-
plies are not commensurate with the 
allocations. Steps have been taken to 

ensure that factories do release Ce-
ment in full and adequate number of 
railway wagons are allocated lor 
transport. So far as Coal is concern-
ed the main bottleneck has been 
wiih regard to availability of railway 
wagons for transport. Steps have 
been taken to meet the urgent M-
quirements of project requiring coal 
in large quantities. The allocations 
and receipts of Cement and Coal are 
being monitored for taking appro-
priate steps if and w hen necessary. 
So far as Steel is concerned, the main 
shortage has been regarding rounds 
and billets. Steps have been taken 
to meet the requirments of the pro-
jects from indigenous sources as well 
as from imports. 

(C) In spite of the short supplies, 
the physical targets for the year 
1980-81 have been largely met be-
cause scarCe materials were diverted 
to such works which contributed to 
creation of potential in immediate 
future. The major projects which 
have reported shortfall arc listed in 
statement attached. 

Statement 

I.lst of Mojor Projects II,at I,ave reported shortage of materials like cement, suel, etc • 
. _----- -_._-- ---_.- -

State 

Andhra Pradesh . 

Gujarat 

aaryana 

Karnataka 

Jammu & Kashmir 

Ketala 

Madhya Pradeah 

Name of ProjC'ct 

· Pochampad 

• Karjan 

Damanganga 

• Modernisation of Canals 

• Ghataprabha Stage III 

MaIaprabha 

Upper Krishna 

• Ravi Canal Project 

• Kanhirapuzha 

Kuttiadi 

• Haadco Bango 

Upper Wainganga 

Shortage of material re'ported 

Cement and Steel 

Cement 

Steel 

Cement and Coal 

Cement and Steel 

Cement and Steel 

Cement and Steel 

Cement 

Cement 

Cement and Steel 

Cement and Steel 

Cement and Steel 
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State Name of Project Shortage of material reported 

-------- - - - - - - - --... -...--_-... ___ ..... _-.41_ ........ --. ........ -.-_ 

Oriala 

Rajasthan 

· Potteru Irrigation Project Steel 

· Rajasthan Canal Project 

Mahi Bajaj Sagar 

Cement a nd Coal 

Cement and ~e  

Uttar Pradesh, Sarda Sahayak Coal and Diesel 

Madhya Ganga Canal Cement, Steel & Bricks 

Steel Welt Bengal · Teesta Barrage Project 

SHRI P. RAJ'AGOPAL NAIDU: 
May I know the quantum of shortfall 
of cement and steel? 

THE MINISTER OF AGRICUL .. 
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND 
CIVIL SUPPLIES (RAO BlRENDRA 
SINGH) : We were allocated last 
year 60 lakh tonnes of cement. Out 
of that, we got around 70 per cent of 
the supplies. The supply has now 
improved. It was 73 per cent last 
year. This year the allocation fOl' 

Irrigation Department is about 50 
lakh tonnes and we hope the 'lJUp-
plies would improve because produc-
tion of cement has also improved. 

With regard to steel, as my lion. 
colleague has said apart from the im-
proved supplies within the country, 
Govel'lnment have taken a decision 
that with a view to execute all these 
Projects at the earliest, the Depart-
ment will be competent to import 
steel according to its requirement. 

SHRI P. RAJAGOPAL NAIDU: 
Can we get an assurance that the 
Projects will not be affected this year 
because of shortage of cement and 
• tee1? 

RAO BIRENDRA SINGH: Even 
earlier, the delay in implementation 
of various Schemes has !%lot been 
mainly SO much on accQun t of short-
age qf materials but for lack of finan-
ces. As OUr ftnances improve, there 
should be no d.1fIkulty in getting 
materials also. But I cannot give an 

.-----------------
assurance that there will be !nO fur-
ther delay in any Project. We are 
doing our best. 

PROF. MADHU DANDAVATE: As 
cement is required for Irrigation Pro-
jects, I would like to know trom ~e 
Hon. Minister whether the Govern-
ment faces the same difficulty which 
the private builders face for purchase , 
of cement. I would like to ask this 
specific question. In Maharashtra, 101 

instance everybody in Bombay knows 
tht\t if a bag of cement is to be pur-
chased some extra money has to be 
paid besides the official price of ace .. 
ment bag. A cheque is to be given 
for Rs. 35/_ towards Indira Pratistan 
and Rs 15/_ in cash in black. I rio 
not know whether the same condi-
tione; are imposed on Govel'nment also 
whenever Government Irrigation PJ'o-
jects are required to purchase cement. 

RAO BIRENDRA SINGH: Somehow 
I cannot believe that a person would 
pay Rs. 50/_ for a bag of cement over 
and above the priCe of a bag of ce-
ment. Anyway if it has happened 
in any case. it is very sad. If the hon. 
Member would furnish the particu-
lars to the Government, We shall cer-
tainly make enquiries . 

PROF. MADHU DANDAVATE: 1 
am prepared to produce any number 
of purchasers from Bombay and I 

would like you to take ~  against 
the Maharashtra Government. 

RAO BIRENDRA SINGH: We shall 
certainly enquire and see what can 
be done in the matter. 
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